
IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT _JAIPUR BENCI{ JAIPUR 
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JUNE, 2026 

PREVIOUS INSTITUTION DISPOSAL 
S.No. KIND OF CASES 

FB DB SB TOTAL FB DB SB TOTAL BALANCE 
MA IN C A S E S :• 01.06.2026 
CIVIL SIDE:-

1 CIVIL FIRST APPEAL 16182 0 5 96 101 0 0 1 1 
2 CIVIL SECOND APPEAL 5010 0 0 23 23 0 0 3 3 
3 EXECUTION FIRST APPEAL 130 0 0 1 1 0 0 0 0 
4 EXECUTION SECOND APPEAL 25 0 0 0 0 0 0 0 0 
5 CIVIL MISC. APPEAL 36870 0 47 161 208 0 11 10 21 
6 CIVIL REVISION 822 0 0 32 32 0 0 0 0 
7 CIVIL REVIEW 759 0 5 12 17 0 0 1 1 
8 INCOME TAX REFERENCE 0 0 0 0 0 0 0 0 0 
9 OTHER TAX REFERENCE 117 0 10 0 10 0 7 0 7 
10 TAX CASES 0 0 0 0 0 0 0 0 0 
11 CUSTOM APPEAL 31 0 4 0 4 0 0 0 0 
12 INCOME TAX APPEAL 608 0 3 0 3 0 0 0 0 
13 WEAL TH TAX APPEAL 0 0 0 0 0 0 0 0 0 
14 BLACK MONEY TAX APPEAL 6 0 0 0 0 0 0 0 0 
15 SALES TAX REVISON 793 0 0 5 5 0 0 0 0 
16 TESTAMENTARY CASES 0 0 0 0 0 0 0 0 0 
17 COMPANY PETITION 6 0 0 0 0 0 0 0 0 
18 COMPANY EXECUTION PETITION 0 0 0 0 0 0 0 0 0 
19 COMPANY APPEAL 6 0 0 0 0 0 0 0 0 
20 COMPANY APPLICATION 76 0 0 0 0 0 0 0 0 
21 COMPANY SUIT 13 0 0 0 0 0 0 0 0 
22 COMPANY LIQUIDN. CASES 33 0 0 0 0 0 0 0 0 
23 ELECTION PETITION 7 0 0 0 0 0 0 1 1 
24 SPECIAL APPEAL (CIVIL) 32 0 0 0 0 0 0 0 0 
25 SPECIAL APPEAL (WRITS) 2405 0 111 0 111 0 13 0 13 
26 CIVIL CONTEMPT 3410 0 5 81 86 0 7 3 10 
27 CIVIL WRITS 90292 0 191 1057 1248 0 18 133 151 
28 RECRIMINATION PETITION 0 0 0 0 0 0 0 0 0 
29 CROSS OBJECTION 672 0 0 1 1 0 0 1 1 
30 CIVIL REFERENCE 6 0 0 0 0 0 0 0 0 
31 CIVIL TRANS. APPLICATION 253 0 0 20 20 0 0 5 5 
32 CIVIL MISC. PETITION 0 0 0 0 0 0 0 0 0 
33 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 78 0 0 0 0 0 0 0 0 

TOTAL (A) 158642 0 381 1489 1870 0 56 158 214 
CRIMINAL SIDE:-

1 MURDER REFERENCE 4 0 0 0 0 0 0 0 0 
2 CRIMINAL APPEAL 36119 0 32 225 257 0 5 37 42 
3 CRIMINAL REVISION 12856 0 0 169 169 0 0 23 23 
4 CRIMINAL MISC. PETITION 

(UIS 482 CR.P.C.) 
26611 0 0 481 481 0 2 67 69 

5 CRIMINAL MISC. BAIL 3136 0 0 1526 1526 0 0 1011 1011 
(UIS 438 & 439 CR.P.C.) 

6 CRIMINAL CONTEMPT 18 0 1 0 1 0 0 0 0 
7 CRIMINAL REFERENCE 3 0 0 0 0 0 0 0 0 
8 HABEAS CORPUS 31 0 40 0 40 0 29 0 29 
9 CRIMINAL LEAVE TO APPEAL 1108 0 4 25 29 0 0 0 0 
10 CRIMINAL WRITS 1526 0 11 135 146 0 1 33 34 
11 CRIMINAL REVIEW 0 0 0 0 0 0 0 0 0 

TOTAL (B) 81412 0 88 2561 2649 0 37 1171 1208 

TOTAL (A+B) 240054 0 46 9 4050 4519 0 93 1329 1422 

Dt: 2026-07-15 15:35 
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR 

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JUNE, 2026 

PREVIOUS INSTITUTION DISPOSAL 
S.No. KIND OF CASES 

BALANCE FB OB s B TOTAL FB OB SB TOTAL 

MISC. C A S E S ::- 01.06.2026 

CRIMINAL SIDE:-
1 CRIMINAL MISC.APPLN. :-

(CRIMINAL INTER. APPLN.) 
1 BAIL IN CRIMINAL APPEAL 5196 a 41 145 186 a 8 31 39 

2 BAIL & STAY IN CRL.REVISION 4547 0 0 105 105 0 0 4 4 

3 BAIL & STAY IN CRL.MISC.PET. 26227 0 0 437 437 0 0 16 16 

4 BAIL&STAY IN CRL.TRAN. PET. & CRL~ 1520 0 0 121 121 0 a 22 22 

5 BAIL & STAY IN CRL.CONT.PET. 0 0 0 0 0 a 0 0 0 

6 BAIL & STAY IN CRLLA 16 0 0 3 3 0 0 0 0 

7 CRIMINAL MISC. APPLICATION 1120 0 2 23 25 0 0 7 7 
(Arising over Crl. Main Cases) 

TOTAL (C) 38626 0 43 834 877 0 8 80 88 

2 CRIMINAL TRANSFER 85 0 0 7 7 0 0 1 1 

3 STAY IN HABEAS CORPUS 1 0 0 0 a 0 0 0 0 

TOTAL (0) 86 0 0 7 7 0 0 1 1 

TOTAL (C+D) 38712 0 43 841 884 0 8 81 89 

TOTAL (A+B+C+D) 278766 0 512 4891 5403 0 101 1410 1511 

CIVIL SIDE:-

1 CIVIL INTER.CASES:-
1 STAYINI.T.APPEAL 58 0 0 0 0 0 0 0 0 

2 STAY IN W.T. APPEAL/ CUSTA 21 0 4 0 4 0 0 0 0 

3 STAY IN 0. T. REFERENCE 106 0 10 0 10 0 6 0 6 

4 STAY INS. T. REVISION 517 0 0 5 5 0 0 0 0 

5 STAY IN CIVIL 1ST APPEAL 6845 0 3 85 88 0 0 0 0 

6 STAY IN CIVIL 2ND APPEAL 2308 0 0 21 21 0 0 3 3 

7 STAY IN EXE. FIRST APPEAL 125 0 0 1 1 0 0 0 0 

8 STAY IN EXE. 2ND APPEAL 22 0 0 0 0 0 0 0 0 

9 STAY INC. M. APPEAL 10163 0 28 66 94 0 8 10 18 

10 STAY IN CIVIL REVISION 749 0 0 32 32 0 0 0 0 

11 STAY IN CIVIL CONTEMPT 25 0 0 0 0 0 0 0 0 

12 STAY IN SPL. APPEAL (CIVIL) 20 0 0 0 0 0 0 0 0 

13 STAY IN CIVIL TRANS. APPLN. 251 0 0 20 20 0 0 3 3 
14 STAY IN COMPANY CASES 19 0 0 0 0 0 0 0 0 
15 STAY IN SPL. APPEAL (WRIT) 2103 0 107 0 107 0 12 0 12 

16 STAY IN WRIT PETITION 43981 0 68 1009 1077 0 11 100 111 

TOTAL (E) 67313 0 220 1239 1459 0 37 116 153 

2 CIVIL MISC. APPLICATIONS 4774 0 103 51 154 0 12 17 29 
3 CIVIL MISC. CASES U/S-5 13487 0 142 159 301 0 10 16 26 
4 EXE. MISC.APPLICATION 0 0 0 0 0 0 0 0 0 
5 LEAVE TO APPEAL TO S.C. 2 0 0 0 0 0 0 0 0 
6 CIVIL LEAVE TO APPEAL 0 0 2 5 7 0 0 0 0 

TOTAL (F) 18263 0 247 215 462 0 22 33 55 
TOTAL (E+F) 85576 0 467 1454 1921 0 59 149 208 
TOTAL (C+D+E+F) 124288 0 510 2295 2805 0 67 230 297 
GRAND TOTAL (A TO Fl 364342 0 979 6345 7324 0 160 1559 1719 

Dl. 2026-07-1515.35 
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